I'N THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON

I.A NO 9
I'N
ClVIL APPEAL NO. 2373 OF 2001

AHVEDABAD MUNI Cl PAL  CORPCRATION & ANR. ... Appel I ant (s)
VERSUS
MATHURDAS MANGALDAS (D) BY LRS. & ORS. ... Respondent (s)
ORDER

In this application filed by the I egal heirs of the respondent,
the follow ng substantive prayer has been nade:

"a) Direct the Ahnedabad Munici pal Corporation (Appellant No.1)
to forthwith pay conpensation to the Applicants at the current
mar ket val ue of the | and adneasuring 3370 sq. yards out of the
I and bearing Final Plot No. 314 situated at Gul bal Tekra, Muje
Kocharab Taluka, City and District, Ahnmedabad, allotted to the
Appl i cants under the Town Pl anni ng Schene No. 20; or

b) Alternatively, direct the Ahnedabad Municipal Corporation
(Appellant No.1) to pay such conpensation to the Applicants as
this Hon' ble court deens fit and proper

c) Alternatively, direct paynment of conpensation payable vide
the order dated 15.4.2004 at such higher rate of interest as
deened fit and proper”

Having heard Ilearned counsel for the applicants, we are
satisfied that the prayer nade in the application is wholly nisconceived
and the sane is liable to be disnissed. Odered accordingly.



............................ J.
(G'S. SINGHVI)

( KURI AN JOSEPH)
NEW DELHI ,
MARCH 18, 2013.
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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
A No.9 INCIVIL APPEAL NO 2373 OF 2001

AHVEDABAD MUNI CI PAL CORPORATI ON & ANR. Appel | ant (s)
VERSUS
MATHURDAS MANGALDAS (D) BY LRS. & ORS. Respondent (s)

(Wth appln(s) for directions and office report)

Date: 18/03/2013 This |I.A was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE G S. SI NGHVI
HON BLE MR JUSTI CE KURI AN JOSEPH
For Appellant(s) Ms. Hemanti ka Wahi, Adv.

For Respondent (s)/ M . Sham k Sajjanwal , Adv.



Applicants M . Abhi nav Agrawal , Adv.
M.Sunil Mttal, Adv.

M. Abhijat P. Medh, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

The application is dismssed in ternms of the signed order.
(Satish K Yadav) (Phool an Wati Arora)

Court Master Court Master
( Signed order is placed on the file )



